
CENTRAL ADMINISTRATIVE TRITUNAL 
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New Dethi this the 17th day of September, 2009. 

ffo&b1e Mr. Justice M. Ramachandran Vice Chairman (J) 

Non'b1e Dr. Rameh Chandra Panda3  Member A4 

Maujit. Bliarti, 
Sb o Slid Maui Rain, 
ACF- I EIecbic N. W. Rau1wa 
Railway Station, 
SrI Ganga Nagar. 

(By Advücate Shri G.D. Bhandari) 

VERSUS 

Shri Ashok Gupta, 
Gera1. Manager, 
Northern Weztern Railway, 
Jaipur (Rai.) 

2.. 	ShriAlok Ral-lianIf  

DIviaionai Railway Mauager 
Nor them Weern Railway, 
Bikaner (Raj.) 

3. 	Slid Naveen AggaiwaL 
Sr. Diviiona1 Electric Engineers  
Northern Wctern Railway, 
Bikaner (Raj.) 

- Applicant. 

Respondents 

ORD ERORAL3 

M. Ratuachandran, Vice Chairman (J): 

Applicant subinit that. there i contempt. .hown by the 

repondetita in not. implementing the orders paed by the 

Tribunal in CA IM/ 2003 on 4.5.2004. 
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However, Mr. Bhandari concedes that applicant was not 

among one of the applicants in the earlier proceedings. In fact 

there were 25 applicants in the Ok None of them has chosen to 

compan, and years lia'ie passed. 

Although, it is submitted that the judgment. is in rem and 

even a third person similarly situated can conic up with a 

contempt petition, we are not, convinced about its relevance or 

sustainabiity. Applicant. is not within his rights, according to us, 

to file this contempt. application. Application is dismissed. MAs 

also stand &sposed of. 

L Ramachaidrazi) 
Ve Chafruian J) 

sk 


